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Off-shore drilling contracts given to
American Consortia

3196. SHRI MUKHTIAR SINGI
MALIK: Will the Minister of PETRO-
LEUM AND CHEMICALS AND FER-
TILIZERS be pleased to state:

{(a) whether the two American
Consortia which were given off-shore
drilling contracts in 1974 will stop

oil exploration by the end of 1977;
and

(b) if so, whether Government
have any alternative plan for oil
exploration in that area?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): (a) The
two American Consortia, namely Na-
tomas-CarlsBerg Group and Reading
and Bates Group, have given notice
effective from 1st August, 1977 to ter-
minate their contracts for oil explora-
tion in off-shore West Bengal-Orissa
and off-shore Kutch.

(b) The results of the surveys and
drilling carried out by the two Ame-
rican Group of Companies in Bengal-
Orissa and Kutch offshore areas
are being evaluated by the ONGC on
which would depend the question of
further oil exploration in these areas.
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Collision between Goods Train and
Anuppur-Chirimiri Passenger Train

3198. SHRI YUVRAJ: Will the Min-
ister of RAILWAYS be pleased to
state:

(a) whether on 26th June, 1977, a
goods train collided with Anuppur-
Chirimiri Passenger train on Bilas-
pur-Kamji Section of South Eastern
Railway;

(b) if so, the number of persons
killed and injured as a result there-
of;

(c) the causes of the accident;
and
(d) compeﬂnation paid to the

victims?
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THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE):
(a) Yes. The accident occurred at

Anuppur station.

(b) In this accident no one was kill-
ed. However, 7 persons susiained in-
juries.

(c) The Additional] Commissioner
of Railway Safety, has held his sta-
tutory inquiry into this accident. His
report is awzited.

(d) No compensation has been paid
as no claim for compensation under
the Indian Railways Aect, 1890 has
been received so far from the victims
of this train accident. On the basis
of the verdict of the Court of the Ex-
officio Claims Commissioner. payments
will be arranged by the Railway Ad-
ministretion. '

Lathi Charge at Agra Fort Station

3199. SHRI SHAMBHU NATH
CHATURVEDI: Will the Minister of
RAILWAYS be pleased to state:

(a) whether a lathi charge was
made on 2ist June, 1977 at Agra
Fort Station on passengers seated in
a second class unreserved compart-
ment of 5 Up Ahmedabad Express
and their baggage thrown out ten
minutes before the departure time
of the train in order to get the com-
partment vacated: '

(b) if so, the number of persons
injured ang the nature of their
injuries; and

(c¢) what action has been taken
against the railway staff and the
policemen responsible for this high-
handedness?

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE):

ta) Yes.

(b) 6 persons sustained minor in-
juries including 8 GRP personnel.





